
28t3 W~AnB\De1"S AGRAHAYANA 8,1882 (SAKA) WrittenA!l8tDl!rs 2814 

primary and aeeondary schools, spe-
cially in Union Territories have ap-
plied for the posts of peons on eco-
nomic grounds; 

(b) it so, the number of such case.; 
and 

(C) the efforts Government are 
making or propose to make so that 
this situation may end? 

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) and 
(b). No such cases have come to the 
.. otice of Government so far as the 
Union Territories are concerned as 
the lowest scales of pay of teachers 
in these Territories are higher than. 
the scales of peons. 

A few cases pertaining to primary 
teachers have, however, been reported 
from certain States. 

(c) Efforts are being made to im-
prove the total remuneration in the 
shape of pay and dearness allowance, 
payable to teachers in the States con-
cerned. 
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Report on Working of Central Excise 
Department 

998. Shri Ram Krishan Gupta: Will 
the Minister of Finance be piea..<ed to 
state: 

(a) whether the seven-member 
Committee constituted to carry out a 
comprehensive examination of the 
working of the Central Excise De-
partment and to make recommenda-
tion for its re-organisation. has sub-
mitted any report so far; and 

(b) if so, the details thereof? 

The Minister of Fin¥lee (Shri· 
Morarji Desai): N9, Sir. The Com-
mittee was constituted on 2nd Nov-
ember, 1960. 

(b) Do9S not arise. 

Arrears of Pay 

999. 8hri S. M. Banerjee: Will the 
Minister of Defence be pleased to 
nate: 

(a) whether arrears arising out of 
the new pay scales as recommended 
by the Pay Commission have been 
paid to the industrial and non-indus-
trial employees in the Ordnance Fac-
tories; 

(b) it so, whether ali categories of 
employees have been benefited; 




